Allotment of Tender for Installation of Street Lights

*1107. SMT. KIRAN CHOUDHARY, M.L.A.:-Will the Urban Local Bodies

Minister be pleased to state:-

a) Whether it is a fact that turnover limit has been enhanced by
the Government to restrain MSME companies from
participating in the tendering process of installation of street
light in State;

b) the reasons for which tender was allocated at the cost of Rs.
1100 Crore when the Central Government Companies are
ready to do the same work at the cost of Rs. 600 Crore; and

c) the details of persons/agencies responsible for such huge loss
to the state exchequer together with the action taken by the

Government in the matter?

Anil Vij, Urban Local Bodies Minister

Sir, a statement is laid on the Table of House.



Statement in Starred Assembly Question No.1107, August, 2021

a) No Sir. The MSME companies have not been restrained at all from
participating in the tendering process of installation of LED street light
system in the State. The Urban Local Bodies Department after taking
approval of Competent Authority floated a tender on 28.04.2021 for
installation of LED street lights in the state wherein the average
turnover for the bidder was fixed at Rs. 150 cr. As per Ministry of
Micro, Small and Medium Enterprise notification dated 01.06.2020 the
criteria for classification of medium enterprise has been revised as

under :-

“iii) a medium enterprise, where the investment in Plant and
Machinery or Equipment does not exceed fifty crore rupees and
turnover does not exceed two hundred and fifty crore rupees.”

So the tender was an open tender and therefore there was no bar on

MSME(s) from participating in the tender.

b) This question is irrelevant as the tender has not been allotted to any
bidder till date. The technical bids have been opened and are under
examination. No Central Government company has ever expressed its
willingness or has given any offer to execute the said work at the cost

of Rs. 600 cr.



C) This part of the question is irrelevant in view of answers given at (a)

and (b) above.
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